
Sr.
No
.

Court District Case No. Petitioner Name VS
Respondent Name

Advocate Date of
Registration

Date of
Electronic 
Service of
Process

1 Ms. Pinki, District Judge,
Comercial Court-01 CENTRAL

2
Sh. Rajneesh Kumar
Gupta, District Judge,
Commercial Court-02

CENTRAL

3
Sh. Mahesh Chandra
Gupta, District Judge,
Commercial Court-03

CENTRAL

4
Ms Nisha Saxena, District
Judge, Commercial Court-
04

CENTRAL

CS COMM –
1749/20

RIKHAB CHAND JAIN
V/S M/S DMR
TEXTILES

SHILPI JAIN
SHARMA

25.11.2020 04.12.2020

CS COMM –
1061/19

ICICI BANK V/S
BISWAJEET

MANISH 
DIWAN

04.07.2019 15.12.2020

CS COMM –
1062/19

ICICI BANK V/S
DINESH KR
AGGARWAL 

MANISH 
DIWAN

04.07.2019 15.12.2020

CS COMM –
399/2018

ICICI BANK V/S
KHALED SAIFULLAH

KARUNA 
CHHATWAL

15.11.2018 15.12.2020

CS COMM –
1346/20

ICICI BANK V/S
MOHIT KUMAR AND
ANR

HEMANT 
GUPTA

22.09.2020 15.12.2020

CS COMM –
1768/2020

SBI V/S ASHU KHAN SHALINI 
UPADHAYA
Y

04.12.2020 15.12.2020

CS COMM –
782/2019

ICICI BANK V/S
MANOJ KUMAR

MANISH 
DIWAN

24.05.2019 15.12.2020

CS COMM –
682/20

ICICI BANK V/S ANITA
DEVI

ALOK 
KUMAR

22.02.2020 15.12.2020

CS COMM –
407/2019

STATE BANK OF
INDIA V/S JITENDRA
KUMAR

R K SINHA 03.04.2019 16.12.2020

CS COMM –
2456/2019

MILL STORE SUPPLY
AGENCY V/S M/S
CONNECT 
INTERNATIONAL P 

SANJAY 
LUTHRA

10.10.2019 16.12.2020

CS COMM –
1724/2020

MADHU GUPTA V/S
GULAB OIL

SANJEEV 
SINGH 

20.11.2020 17.12.2020

CS COMM –
1778/2020

ICICI BANK V/S
DHEERAJ ADLAKHA

ALOK 
KUMAR

07.12.2020 18.12.2020

CS COMM –
1779/20

ICICI BANK V/S M/S
DOLPHIN 
REFRIGERATION 
CONDITIONING

ALOK 
KUMAR

07.12.2020 18.12.2020

CS COMM –
1809/2020

VIPIN MITTAL V/S
TANISHQUE 
INFRATECH P LTD

N 
PRABHAKA
R

09.12.2020 18.12.2020

CS COMM –
744/2020

ICICI BANK V/S
MANISHA DARAL

DEEPAK 
KAUSHIK

04.03.2020 19.12.2020

CS COMM-
1276/2019

SUREKHA DESIGNS P
LTD V/S M/S BAL
GOPAL SAREE GODAM

NEELAM 
MALIK

23.07.2019 19.12.2020

CS COMM –
190/2020

ICICI BANK V/S
DALINI SINGH 

KUMAR 
LAW FIRM

28.01.2020 19.12.2020

CS COMM –
62/2018

ICICI BANK V/S S
RAFIQUE SYDEAIN
RIZVI

DEEPAK 
KAUSHIK

22.10.2018 19.12.2020

CS COMM –
74/2018

ICICI BANK V/S
SUMAN KUMAR

DEEPAK 
KAUSHIK

22.10.2018 19.12.2020

CS COMM –
623/19

ICICI BANK V/S
PRABHAT KR SINHA

DEEPAK 
KAUSHIK

03.05.2019 19.12.2020

CS COMM –
950/19

ICICI BANK V/S
SURENDER KR
SUKHANI

DEEPAK 
KAUSHIK

01.07.2019 19.12.2020

CS COMM –
904/2019

ICICI BANK V/S
MOHINDER SHAH
SINGH 

DEEPAK 
KAUSHIK

19.03.2020 19.12.2020

CS COMM –
1915/2019

ICICI BANK V/S
SURESH KUMAR

DEEPAK 
KAUSHIK

13.09.2019 21.12.2020

CS COMM –
271/2020

ICICI BANK V/S ASTHA 
INFRAPROJECTS 

DEEPAK 
KAUSHIK

03.02.2020 21.12.2020

CS COMM –
269/20

ICICI BANK V/S SATYA
SRIVASTAVA

DEEPAK 
KAUSHIK

03.02.2020 21.12.2020

CS COMM –
1153/2019

ICICI BANK V/S
GANESH PRAKASH

DEEPAK 
KAUSHIK

12.07.2019 21.12.2020

List of cases in which Electronic Service of process has taken place during the month of December 2020

NIL

NIL

NIL

NIL

5 Sh. Ashwani Kr. Sarpal,
District Judge, Commercial
Court-05

CENTRAL



CS COMM –
267/2020

ICICI BANK V/S MANSI
BALI

DEEPAK 
KAUSHIK

03.02.2020 21.12.2020

ICICI BANK V/S MOHD
RAFI KHAN

DEEPAK 
KAUSHIK

16.07.2020 21.12.2020

CS COMM –
982/2020

ICICI BANK V/S
ASHISH YADAV

DEEPAK 
KAUSHIK

16.07.2020 21.12.2020

CS COMM –
981/2020

ICICI BANK V/S
BRAHM PAL SINGH 

DEEPAK 
KAUSHIK

16.07.2020 21.12.2020

EX –
6036/2018

EDUCOMP 
SOLUTIONS V/S
DIRECTORATGE OF
EDUCATION 

ACHINT 
SINGH 
GYANI

26.09.2018 22.12.2020

OMP (I)
COMM –
204/2020

DCB BANK V/S
SHIVAM CARGO
TRANSPORT

ANISH 
BHOLA

05.11.2020 23.12.2020

CS COMM –
1308/2020

ICICI BANK V/S MOHD
WASI MEHNDI

SATISH KR 10.09.2020 23.12.2020

CS COMM –
1211/2020

PUNJAB AND SINDH
BANK V/S BOIHUB

LAKBIR 
SINGH 
BAKSHI

25.08.2020 23.12.2020

OMP (I)
COMM –
255/2020 

DCB BANK V/S
PRAVEEN RAJBIR

ANISH 
BHOLA

12.11.2020 23.12.2020

OMP (I)
COMM –
201/2020

DCB BANK V/S MOHD
SALIM

ANISH 
BHOLA

05.11.2020 23.12.2020

OMP (I)
COMM –
238/2020

DCB BANK V/S
CHAMAN

ANISH 
BHOLA

07.11.2020 23.12.2020

CS COMM –
1833/2020

TARUN KUMAR JAIN
V/S NMCD

H R
ASSOCIATE
S

17.12.2020 23.12.2020

OMP (I)
COMM –
203/2020

DCB BANK V/S SHIV
SHANKAR CARGO
MOVERS

ANISH 
BHOLA

05.11.2020 23.12.2020

CS COMM –
1831/2020

RAJBALA AGGARWAL
V/S R B T  PVT LTD

RANJAN 
DOSHI

16.12.2020 24.12.2020

OMP (I)
COMM –
129/2020

DCB BANK V/S CPS
CARGO MOVERS

ANISH 
BHOLA

07.10.2020 24.12.2020

CS COMM –
220/2018

M/S S CHAND V/S
JEENAT MEHRA

ANJU 
BAGAI

30.10.2018 24.12.20202

CS COMM –
85/2020

ICICI BANK V/S
MEHTAB ALI

PUNIT K
BHALLA

13.01.2020 24.12.2020

CS COMM –
1955/19

ICICI BANK V/S
HARISH KUMAR

KUMAR 
LAW FIRM

17.09.2019 24.12.2020

CS COMM –
1115/19

ICICI BANK V/S
SHAMS MUSTAFA
NIZMI

PUNIT K
BHALLA

08.07.2019 24.12.2020

CS COMM –
312/19

FURQUAN ALI V/S
AMIR AHMED

AVADESH 
KUMAR

13.03.2019 24.12.2020

EX –
652/2020

A TO Z CHEMICALS
V/S SANIA PRINTS P
LTD

SARTHAK 
AHUJA

15.12.2020 24.12.2020

OMP (I)
COMM –
280/2020

DCB BANK V/S MOHD
JAMSHED

ANISH 
BHOLA

21.11.2020 24.12.2020

OMP (I)
COMM –
254/2020

DCB BANK V/S VIPUL
GUPTA

ANISH 
BHOLA

12.11.2020 24.12.2020

OMP (I)
COMM –
228/2020

DCB BANK V/S
INDERJEET SINGH 

ANISH 
BHOLA

06.11.2020 24.12.2020

OMP (I)
COMM –
205/2020

DCB BANK V/S
SHIVAM CARGO
TRANSPORT

ANISH 
BHOLA

05.11.2020 24.12.2020

OMP (I)
COMM –
267/2020

DCB BANK V/S
MADAN LAL

ANISH 
BHOLA

18.11.2020 24.12.2020

OMP (I)
COMM –
207/2020

DCB BANK V/S SAJID
ALI 

ANISH 
BHOLA

05.11.2020 24.12.2020

6
Sh. Manmohan Sharma,
District Judge, Commercial
Court-06

CENTRAL

7
Vaccant of Sh. Narinder
Kumar, DJ (Commercial
Court)-01

West

CS/COMM/26
6/2020

MRS. INDU GOSWAMI
VS M/S MOTHER'S
PRIDE

SH. RAJESH
PATHAK

11.02.2020 02.12.2020

CS/COMM/26
7/2020

MRS. SANDEEP KAUR
VS M/S MOTHER'S
PRIDE

SH. RAJESH
PATHAK

11.02.2020 02.12.2020

OMP(I)/COM
M/154/2020

M/S APURVA
INTERNATIONAL VS
J.K.SUPER AGENCIES

RAJ KUMAR
SHARMA

10.09.2020 16.11.2020

NIL

NIL

8

Sh. Gurdeep Singh, DJ
(Commercial Court)-02

West



9

SH. SANJEEV JAIN,
DISTRICT JUDGE
(COMMERCIAL COURT)-01

NEW 
DELHI

10
SH. GURVINDER PAL
SINGH, DISTRICT JUDGE,
COMMERCIAL COURT-02

NEW 
DELHI

11
SH. SANJIV JAIN, LD.
DISTRICT JUDGE
(COMM.)-03

NEW 
DELHI

12
SH. RAMESH KUMAR-II,
DISTRICT JUDGE
(COMMERCIAL COURT)-01

OMP (I)
(COMM) 
2152/2020

KOTAK MAHINDRA
PRIME LTD. VS.
ANEESH KUMAR

SIDDHART
H BAMBA 28/11/20 01/12/20

CS (COMM)
158/2020

PUNJAB NATIONAL
BANK VS. RAJENDER
AND ANR.

SIDDHART
HA SAIN 07/03/20 01/12/20

CS (COMM)
22/19

ENHANCE LIFESTYLE
PVT. LTD. VS HITS
EXPORTS

SANJEEV 
SAHAY 25/02/19 02/12/20

OMP (COMM)
5/20

HG RETAIL VS. INTEC
CAPITAL NISHANT 16/01/20 02/12/20

CS (COMM)
318/2020

SIRONA HYGIENE VS.
AMAZAON SELLER
AND ORS.

MEDHA 
TANDON 23/10/20 02/12/20

OMP (COMM)
33/2020

AMIT DAGAR VS. IDFC
FIRST BANK

PARKASH 
SINGH 02/12/20 02/12/20

OMP (I)
(COMM) 
2160/2020

KOTAK MAHINDRA
PRIME LTD. VS. GUL
MOHAMMAD AND
ANR.

SIDDHART
H BAMBA 01/12/20 04/12/20

OMP (I)
(COMM) 
2161/2020

KOTAK MAHINDRA
PRIME LTD. VS.
PREETI SHARMA AND
ANR.

SIDDHART
H BAMBA 01/12/20 04/12/20

OMP (I)
(COMM) 
2162/20

HDFC BANK LTD. VS.
AMIT JAIN

Naveen 
Sharma

01/12/20

04/12/20

OMP (I)
(COMM) 
2163/2020

HDFC BANK LTD. VS.
MANJEET

Naveen 
Sharma

01/12/20

04/12/20

OMP (I)
(COMM) 
2164/2020

HDFC BANK LTD. VS.
UPENDRA KR. SINGH

Naveen 
Sharma

01/12/20

04/12/20

OMP (I)
(COMM) 
2165/2020

HDFC BANK LTD. VS.
MUKESH KUMAR

Naveen 
Sharma

01/12/20

04/12/20

OMP (I)
(COMM) 
2176/2020

HDFC BANK LTD. VS.
HAMID FARUQ KHAN

Naveen 
Sharma

02/12/20

04/12/20

OMP (I)
(COMM) 
2177/2020

HDFC BANK VS.
IMRAN KHAN

Naveen 
Sharma

02/12/20

04/12/20

OMP (I)
(COMM) 
2178/2020

HDFC BANK LTD. VS.
DEEPAK MALKHAN
SINGH

Naveen 
Sharma

02/12/20

04/12/20

OMP (I)
(COMM)  
2179/2020

YES BANK VS.
PRESIDIUM HISAR

SANJEEV 
PATHAK 02/12/20 04/12/20

OMP (I)
(COMM) 
2180/2020

YES BANK VS.
PRESIDIUM HISAR

SANJEEV 
PATHAK 02/12/20 04/12/20

OMP (I)
(COMM) 
2181/2020

YES BANK VS.
PRESIDIUM HISAR

SANJEEV 
PATHAK 02/12/20 04/12/20

OMP (I)
(COMM) 
2182/2020

YES BANK VS.
PRESIDIUM HISAR

SANJEEV 
PATHAK 02/12/20 04/12/20

CS 
(COMM)76/2
0

CORPORATION BANK
VS. M/S. DASHMESH
ELECTRIC

NIRANJAN 
DAS 01/02/20 04/12/20

13 SH. VINAY KUMAR
KHANNA, DISTRICT
JUDGE (COMMERCIAL
COURT)-02

NIL

NIL

NIL

SOUTH NIL



CS 
(COMM)325/
20

GRAPES DIGITAL PVT.
LTD. VS. NAYATI
HEALTHCARE

VARUN 
GARG 26/10/20 05/12/20

CS (COMM)
247/20

UNION BANK OF
INDIA VS. STORE
MORE SOLUTIONS P
LTD. AND ANR.

KAMAL 
KANT 
CHHABRA 16/09/20 09/12/20

OMP (I)
(COMM) 
360/2019

ARTSANA INDIA PVT.
LTD. VS. ASHOK
KUMAR

S.K. 
BANSAL 16/11/19 09/12/20

OMP (I)
(COMM) 
2194/20

AXIS BANK VS.
SOMNATH

MAYANK 
MAHAJAN 03/12/20 09/12/20

OMP (I)
(COMM) 
2195/20

AXIS BANK VS.
SOMNATH

MAYANK 
MAHAJAN 03/12/20 09/12/20

OMP (I)
(COMM) 
2249/20

KOTAK MAHINDRA
PRIME LTD. VS.
MUKESH SHARMA RITU RANA 07/12/20 09/12/20

OMP (I)
(COMM) 
2250/20

KOTAK MAHINDRA
PRIME LTD. VS.
ASHUTOSH PRATAP
SINGH RITU RANA 07/12/20 09/12/20

OMP (I)
(COMM) 
2251/2020

KOTAK MAHINDRA
PRIME LTD. VS.
DHIRENDER TIWARI RITU RANA 07/12/20 09/12/20

OMP 
(COMM)33/2
020

AMIT DAGAR VS. IDFC
FIRST BANK

PARKASH 
SINGH 02/12/20 10/12/20

CS (COMM)
41/2020

SUNITA GARG VS.
ARVIND CHEMI
SYNTHETIC PVT. LTD. T.R. GUPTA 23/01/20 10/12/20

CS (COMM)
310/2020

M/S. RATAN SINGH
VS. SURAJ
INDUSTRIAL & PUMP
& ORS.

GEETA 
SATIJA 20/10/20 10/12/20

CS (COMM)
339/19

PUNJAB NATIONAL
BANK VS. SUBHASH
AND ANR.

SUBODH 
KUMAR 
SINGH 21/10/19 10/12/20

CS (COMM)
340/19

PUNJAB NATIONAL
BANK VS.
DHARMENDER AND
ANR.

SUBODH 
KUMAR 
SINGH 21/10/19 10/12/20

CS DJ
802/2018

UNISTONE 
INTERIORS PVT. LTD.
VS. OM FURNITURE
AND ANR. R.P. PAHWA 28/08/18 10/12/20

OMP (I)
(COMM) 
2290/20

HDFC BANK VS.
YASHPAL

SANJEEV 
PATHAK 09/12/20 11/12/20

OMP (I)
(COMM) 
2291/20

HDFC BANK VS. VIJAY
KR. DROLIA

SANJEEV 
PATHAK 09/12/20 11/12/20

OMP (I)
(COMM) 
2272/20

HDFC BANK VS.
MANOJ KUMAR

SANJEEV 
PATHAK 08/12/20 11/12/20

OMP (I)
(COMM) 
2273/20

HDFC BANK VS.
INDER HOMAN SINGH

SANJEEV 
PATHAK 08/12/20 11/12/20

OMP (I)
(COMM) 
2331/20

TOYOTA FIN. SERVICE
INDIA LTD. VS.
HEMANT SURESH

RAJESH 
JANGRA 11/12/20 15/12/20

OMP (I)
(COMM)2287
/20

TOYOTA FIN. SERVICE
INDIA LTD. VS.
DEEPAK PODDAR

RAJESH 
JANGRA 09/12/20 15/12/20

OMP (I)
(COMM) 
2288/20

TOYOTA FIN. SERVICE
INDIA LTD. VS.
SHRADHA TOUR AND
TRAVELS

RAJESH 
JANGRA 09/12/20 15/12/20

OMP (I)
(COMM) 
2246/20

BAJAJ FINANCE LTD.
VS. LALIT CHAWHAN

SHARVAN 
KAUSHIK 07/12/20 15/12/20

OMP (I)
(COMM) 
2161/2020

KOTAK MAHINDRA
PRIME LTD. VS.
PREETI SHARMA AND
ANR.

SIDDHART
H BAMBA 01/12/20 15/12/20



OMP (I)
(COMM) 
2312/20

HDFC BANK LTD. VS.
PARVEEN KUMAR

SANJEEV 
PATHAK 10/12/20 15/12/20

OMP (I)
(COMM) 
2313/20

HDFC BANK LTD. VS.
MANOJ MAHENDER
SINGH

SANJEEV 
PATHAK 10/12/20 15/12/20

OMP (I)
(COMM) 
2314/20

HDFC BANK LTD. VS.
AVDESH SINGH

SANJEEV 
PATHAK 10/12/20 15/12/20

OMP (I)
(COMM) 
2315/20

HDFC BANK LTD. VS.
MANOJ KUMAR
GULIA

SANJEEV 
PATHAK 10/12/20 15/12/20

OMP (I)
(COMM) 
2316/2020

HDFC BANK LTD. VS.
RAM NANAN YADAV

SANJEEV 
PATHAK 10/12/20 15/12/20

OMP (I)
(COMM) 
2319/20

KOTAK MAHINDRA
PRIME LTD. VS.
SARVESH KUMAR

SIDDHART
H BAMBA 10/12/20 15/12/20

OMP (I)
(COMM) 
2320/20

KOTAK MAHINDRA
PRIME LTD. VS.
DIBYESH KUMAR AND
ANR.

SIDDHART
H BAMBA 10/12/20 15/12/20

CS 
(COMM)246/
20

PUNJAB NATIONAL
BANK VS. SUMAN AND
ANR.

MUMTAZ 
AHMAD 16/09/20 15/12/20

OMP (I)
(COMM) 
2293/20

HDFC BANK LTD. VS.
KULDEEP SINGH

NAVEEN 
SHARMA 09/12/20 16/12/20

OMP (I)
(COMM) 
2294/20

HDFC BANK LTD.VS.
AVDESH SINGH

NAVEEN 
SHARMA 09/12/20 16/12/20

OMP (I)
(COMM) 
2350/20

HDFC BANK LTD.
SUNIL KR.

NAVEEN 
SHARMA 15/12/20 16/12/20

OMP (I)
(COMM) 
2268/20

YES BANK LTD. WEST
DELHI TRAVELS

SACHIN 
KATYAL 08/12/20 16/12/20

OMP (I)
(COMM) 
2266/20

YES BANK LTD. WEST
DELHI TRAVELS

SACHIN 
KATYAL 08/12/20 16/12/20

OMP (I)
(COMM)2311/
20

BAJAJ FINANCE LTD.
VS. MANJULA
GAHLOUT

ARVIND KR.
JADON 10/12/20 16/12/20

OMP (I)
(COMM) 
2292/20

BAJAJ FINANCE LTD.
VS. PRABHJOT SINGH

ARVIND KR.
JADON 09/12/20 16/12/20

OMP (I)
(COMM) 
2339/20

TOYOTA FIN. SERVICE
INDIA LTD. VS. TANIA
TRAVEL LINES

RAJESH 
JANGRA 14/12/20 21/12/20

CS 
(COMM)96/2
019

STATE BANK OF
INDIA VS. RANJEET
KUMAR

VIJAY 
PARKASH 25/05/19 21/12/20

CS (COMM)
340/19

PNB VS.
DHARMENDER AND
ANR.

SUBODH 
KUMAR 
SINGH 21/10/19 21/12/20

OMP (I)
(COMM) 
2247/20

BAJAJ FINANCE LTD.
VS. ONKAR SINGH

SHARVAN 
KAUSHIK 07/12/20 22/12/20

OMP (I)
(COMM) 
2384/20

HDFC BANK LTD. VS.
MUKESH GUPTA

NAVEEN 
SHARMA 17/12/20 23/12/20

OMP (I)
(COMM) 
2385/20

HDFC BANK LTD. VS.
SHYAM SUNDER

NAVEEN 
SHARMA 17/12/20 23/12/20

OMP (I)
(COMM) 
2375/20

HDFC BANK LTD. VS.
RAVINDER GUPTA

NAVEEN 
SHARMA 16/12/20 23/12/20

OMP (I)
(COMM) 
2362/20

HDFC BANK LTD. VS.
SHYAM SUNDER

NAVEEN 
SHARMA 16/12/20 23/12/20



OMP (I)
(COMM) 
2366/20

HDFC BANK LTD. VS.
SUNIL KR. SUTHAR

NAVEEN 
SHARMA 16/12/20 23/12/20

CS (COMM)
393/20

SAGAR RATNA VS.
QUICK SERVICE

AJAY 
GULATI 15/12/20 24/12/20

CS (COMM)
392/20

SAGAR RATNA VS.
QUICK SERVICE

AJAY 
GULATI 15/12/20 24/12/20

14

SH. RAJ KUMAR
CHAUHAN, LD. DISTRICT
JUDGE (COMMERCIAL-
COURT), SOUTH-EAST,
SAKET COURT

15

MS. RAJ RANI MITRA,
DISTRICT JUDGE (COMM-
02), SOUTH EAST
DISTRICT, SAKET
COURTS, NEW DELHI

16 SH. SANJAY SHARMA-I EAST

17
Sh. Laxmi Kant Gaur,
District Judge (Commercial
Court)

NORTH-
EAST

18
MS. NIVEDITA ANIL
SHARMA

19 MS. SUKHVINDER KAUR

20
Sh. Vinod Kumar,
Ld. DJ (C.C.)

North-
West

21
 MS. BARKHA
GUPTA, DJ(COMM) North

22 SH. HARISH DUDANI, DJ
(COMMERCIAL)

SOUTH 
WEST

SOUTH-
EAST

NIL

NIL

NIL

NIL

NIL

NIL

NIL

Shahdara NIL

NIL


	NSTP

